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| TEM NO. 206 COURT NO. 2 SECTI ON 11
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).8150/2008

(From the judgenent and order dated 11/01/2008 in CRLA No. 464/ 2007
of The HI GH COURT OF BOVBAY)

DNYANESHWAR HAI BHAU KULAL Petitioner(s)
VERSUS
STATE OF MAHARASHTRA Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT., permssion to file
addi ti onal docunents and office report)
(For final disposal)

Date: 16/07/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ALTAMAS KABI R
HON BLE MR JUSTI CE J. CHELAMESWAR
For Petitioner(s) Ms. M nakshi Vij, AOR
For Respondent (s) M. Mke P. Desai, Adv.
M. Sanjay Kharde, Adv.
Ms. Asha CGopal an Nair, AOR
UPON hearing counsel the Court nade the foll ow ng
ORDER
List this matter after three weeks.
| (Chetan Kunar) | | (Jugi nder Kaur)

| Court Master | | Assistant Registrar



